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allotted to the various agencies and their 
performance is given below: 

Name of the 
exporting 
ageDcy 

Qty. alJotted 
(in lakh 

bales) 

1 2 

1. Cotton Corpn. 1,50,000 
of India Ltd. 

2. Maharasbtra 95,000 
State Co. op. 
Cotton Growers 
Marketing 
Federation 

3. Gujarat State 40,000 
Co. opera tive 
Cotton Federation 

4. Andhra Pradesh 10,000 
State Cooperative 
Marketing 
Federation 

Total 2,95,00 

Export 
contract 
registered 
with Tex . 

ommissi oner 
upto Aug, 85 

(in bales) 

3 

85,085 

65,930 

30,000 

5,040 

1,86,055 

A quantity of 75,000 ba I s of mt!dium 
staple colton had been import d to rn~et 
the shortage in tbis variety eSlimated at 
that time. The price paid for the imported 
cotton was 41.~0 US Cents per pound 
F.O.B., equivalel!t to about Rs . 3,885 per 
candy F.O.B. 

Commonwealth Fin nce Mini ters' 
Conference 

*96. SHRI MAHENDRA SINGH: Will 
the Minister of FINANCB be plea ed to 
state: 

(a) whether to Commonwealth . Finance 
Minister t Conference was held at Male on 
1st and 2nd October, 1985 to discuss th 
que tion of protectioni m by rich countries 
and improvement in market acc s to 
develo.piog countrie ; and 

(b) if 0, the outcom f thi 
09 or Q~ 1 

THE MINISTER OF FINANCE (SURI 
VISHWANATH PRATAP SINGH) : (a) 
Ye , Sir. 

(h) Th ! Conf .... rence.', I"ter alia expre .. 
sed conc rn at the intonsificatioD Of 
proectionist pre ure} and caJled for rapid 
and ub lan ti~ I progress on outstandiog 
i sue in GATT conerning safeguards, oon .. 
tariff barriers, agriculture and textiles Which 
could assist in rolling back protectionism. 
The Conference also called for additional 
conce sional flows, increaseed flexibility in 
debt servIcing arrangements and freer 
market access to exports from developing 
countries. 

Visit of Economic Mis ion to Jap. 

*97. SHRI S. M. BHATTAM : 

SHRI T. BALA GOUD : 
" 

Will the Minister of FINANCE be 
pleased fo sta tc : 

(a) whether a 25-Member Edonoinic 
Mi <; ;on headed by Shri L.K. Jha visited 
Japan rec ntly to explore the possibility of 
improving Indo-Jupanese economic 
relationship; and 

(b) if so, the outcome of the visit? 

THE MINISTER OF FINANCE (SHRI 
VISHWANATH PRATAP SINGH): (a) 
and (b) . Yes, Sir. A 22 member Indian 

conomic Mis ion Jed by Shri L K. Jha 
vi it~d Japan from 11 th to 18th Septemb(!t', 

1985. The Mi ion was deputed as a return 
Mission to an economic delegation of 
Japanese industrialists which bad visited 
India in November-December, 1984 and 
as part of a continuous excbange of ideas 
for increased ' economic co-operation between 
the two countries. It was warmly received 
by Jeaders of Japanese Government and 
industry. The Mission uccessfully explained 
our policy regarding foreign investment in 
areas confirming to our plan prioritie • It 
was exploratory in nature. 

Step taken to Increas xport of Iron Ore 
through Paradip Por t 

*98. SHRIM TI JAYANTI PATNAIK : 
W i)) th Minister of COMMERCE be 
pleased to ta tc : 

a) whet~er tl)ere I:) s eel) ~ $barp 
,. " 
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decline in the export of iron or~ through 
Paradip PDrt during th ·~ last thee ... y ..: .H:i a S 

compared to the previous years; 

(b) if so, the reasons therefor; 

(c) the steps taken to i Dcrease the 
export of hon ore through Paradip Port; 
and ~ 

(d) the recent dir~ctives given by 
Government to the Minerdls and Metals 
Trading Corporation for this purpose? 

THE MINISTER OF COMMERCE 
(SIiRr ARJUN SINGH): (a) aud (b). 
Export of iron ore through this port 
declined during 1982·83 and 1983·84 as 
compared to 1981-82. However, in 1984·85 
these exports again picked-up and reached 
a level of 16.07 lakh tODnes as against 16.38 
tonnes in 1981-82. This decline was due. to 
recessionary conditions in the world steel 
industry and reluctence of foreign buyers to 
nominate vessels to Paradip port because 
the capaci ty of tbe Port is inadequate for 
receiving large sized vessels. 

(c) Following steps have been taken to 
increase the export of iron ore through that 
port. (i) Foreign buyers hav~ been provided 
incentive· by way of discounts to compensate 
for high freight incidence due shipment by 
smaller sized v ssels, and larger distance 
involved as compared to Madras and Vizag 
Ports. (ii) Quota restrictions for procurement 
of iron ore from mine owners have been 
removed by MMTC con equent .upon 
higher off·take from the port. (iii) In order 
to meet long t ~rm requi re ments of the port, 
a proposal for improving iron Ofe faciliti es 
and deepening of the port is being 
examined. 

(d) N directive has be n giv n recently 
to MMTC for thi purpose. However 
MMTC is involv d if' a propo al. 
for deepening of port and improvemc:n t of 
handling facilities at Paradip. 

Modernisation or Textile I,odustry 

*99. SHRI MOHANBHAI PATEL: • 
RI HINTAMANI JENA : 

Wilt th Mini ter of TEXTILES be . 
plea ed to sta te : 

(a) whetber it i a fa9t tbat 'bor . 

grea t demand to modernise the t xtile 
industry to save this industry aod increase 
the production; and 

(b) if so, the d tails thereof and the 
steps being taken in this direction? 

THE MINISTER 0 STATE OF THE 
MINISTRY OF TEXTIL S (SHRI 
KHURSHID ALAM KHAN) .: (a) and (b). 
There is considerable need to replace old 
and obsolete machinery and also to 
modernise the textile industry to the ext nt 
feasible. IndividuaJ units wiH have to 
approach the Financial InstHutions for 
assistance . Other measures. as indicated 
the policy, are under impl mentation. 

Bao 00 Import of Coco nut Oil 

* 100. SHRI T. BASHEER: Will the 
Minister of COMMERCE be pleased to 
state: 

(a) whether a large quant ity of coconut 
oil was imported under the name of 
industrial oil during 1984; 

(b) if so, the details thereof· and 

(c) whether Government ' propose to 
issue immediate order to b~n import of 
such oil in future? 

THE MINISTER OF COMMERCE 
(SHRI ARJUN SINGH) : (a) and (b). No, 
Sir. 

The import of coconut oil both edibJe 
and no n·e-dibJe, js canaJised through STC/ 
Hind usta n Vegetable Oils Corporation. 
During April, 1984, STC imported only 
about 9,000 M.T. of R.B.D. coconut oil. 
No imports have been made in 1985. 

Import of coconut oil is aHowed to a 
smslJ extent gainst RepJenishment Licences 
for export production of fatty acids. Th 
quantiti s imported a · ainst RE Licenc s 
are not significant. 

(c) No, Sir. 

Registr tion of Po erloo i Urb o 
r 

823. SH AO o~ 
PATIL : WjJl tb ini t r of 
be pIe ed to state: 

a) wuetbcr 0 V to t b v 60 Ii 


